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(2)

- delay in laying the

(3)

(4)

(s)

(R)

sions) by the Government
on the working of the
Jawaharlal Nehru Univer-
sity, New Delhi, for the
year 1982-83.

A statement (Hindi and Bnglish
versions) showing reasons for
papers
mentioned at (1) above.

[Placed in Library. See No.
LT—8582/84].

A copy of the Annual Accounts
(Hindi and Eng!ish versiéns) of
the [ndian  TInstitutute of
Management, Calcutta, for the
year 1982-83 together with
Audit Report thereon.

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers
mentioned at (3) above.

[Placed in Library. See No.
LT —8533/R4]

A copy of the Audited Accounts
(Hindi and English versions) of
the Saageet Nat k _Akademi,
New Delhi, for the vyeoar
1982.83.

A statement (Hindi and Eqglish
ver.ions) showing reasons for
delay in laying the papers
mentioned at (5) above.

|Placed in Library. See No.

LT—8584,/84|

Paper (Regulations of Production)
Amendment Order, 1984, Re¢view on
the Working of and Aanual Report
of Mandya National Paper Miliz

Ltd.,

Belagula (Karnatake) for

19:2-83 and Statement for delay in

laying the Papers

SRAVANA 25, 1906 (S4KA)

n

(2)

-

(3)
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A copy of the Paper (Regula-
tions of Production) Amend-
ment Order, 1984 (Hindi and
English versions) published in
Notification No. S O 533 (B)
in Gazette of India dated the
27th July, 1984, under sub-
section (6) of section 3 of the
Essential Commoditics  Act,
1955.

[Placed in Library. See No.
LT—8585/84].

A ccpy each of the following
papers (Hindi and English
versions) under sub-section (1)
of section 6 |19A of the Com-
panies Act, 1956 :

(i) Reveiw by the Govern-
ment on the working of
the Mandya  National
Paper Mills  Limited,
Belagula (Karnataka), for
the year 1982-83.

(ii)) Annual Report of the
M.ndya National Paper
Mills Limited, Belagula
(Karnataka), for the Year
1982-83 ulong with

- Audited Accounts and the
comments of the Comp-
troller and Auditor Gene-
ral thereon.

A siatement (Hindi and English
versions) showiug reasons for
delay in laying th2 papers men-
tioned at (2) above.

[Plac;:d in Library. See No.
LT—8586, 84].

Notifications under Drugs and

Cosmetics Act, 1940

THE DEPUTY MINISTER IN THE

HEALTH AND

THE MINISTER OF COMMERCE,
INDUSTRY AND OF THE DEPART-
MENT OF SUPPLY (SHRI1 VISHWA-
NATH PRATAP SINGH) : I beg to lay

on the Table :

MINISTRY OF
FAMILY WELFARE (KUMARI

KUMDBEFN M. JOSHI) : I bcg to lay
on the Table : :

(1) A copy of Notification No*
G.S. R. 299 (E) (Hindi and



